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evenly shared across the most defined in our country. Above all, we must continue to
defend an equitable and atolerant society. We must guard against intolerance in India
and we must guard against the selfishness of inequitable consumption. | once again
thank you, hon. Chairman and the House for welcoming us, nominated Members, and
treating us as your brothers. Thank you, very much.

ANNOUNCEMENT BY CHAIR

Regar ding Submission of articles/M essages by Membersfor publication on
occasion of 60th Anniversary of first setting of Parliament

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Hon.
Members, | wish to inform you that on the occasion of 60th Anniversary of the First
Sitting of Parliament, you are requested to send your articlesto the Secretary-General
on the theme “ Sixty Years Journey of the Indian Parliament”. The article should not
exceed the length of 1200 words and it may be written either in English or in Hindi.
Thearticlesmay please be sent by the 22nd May, 2012. Members are al so requested to
record their messages in about sixty words on the theme “ Sixty Years Journey of the
Indian Parliament” in theregister kept in theinner lobby for the purpose. These articles
and messages would be edited and published separately in abook form, which would
be published as a specia volume being brought out on the occasion of the 60th
Anniversary of the First Sitting of the Parliament.

DISCUSSION ON SIXTY YEARS JOURNEY OF
INDIAN PARLIAMENT — contd.

SHRI D. RAJA (Tamil Nadu) : Sit, | join everyoneto celebrate the great journey
of Indian Parliament for six decades. Sir, | am proud to state that the Communist
Members, in both the Houses, have played agreat role and made a great contribution
in strengthening the functions of Indian Parliament and the Parliamentary democracy.
Comrade Somnath Lahiri, one of the veteran Communist leaders, was part of the
Constitution Drafting Committee for a brief period. After that, in the independent
India, when the Parliament was set up, we had galaxy of Communist leaders—comrade
Hiren Mukherjee, comrade S.A. Dange, comrade Indrgjit Gupta, comrade Bhupesh
Gupta and comrade A.K. Gopalan. Such a galaxy of leaders made a very valuable
contribution in strengthening our Parliamentary democracy. It was under theleadership
of comrade Indrgjit Gupta that a Parliament Committee discussed the question of
electoral reforms and policy of state funding of elections. | think, the time has come
when the Government will have to take note, political parties will have to take note
that India needs a comprehensive electoral reform, including the proportional
representation system and state funding of elections. Sir, comrade Indrgjit Guptawas
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the first recipient of the Best Parliamentarian Award in Indian Parliament. Comrade
Bhupesh Gupta, speaking in thisvery House, referred to certain extraordinary situations
which can pave the ground for the emergence of extra-Constitutional authority. It was
thefirst timethat the concept of extra-Constitutional authority was discussed in Indian
political discourse.

Sir, having said that, as Communists, we have been articulating our concerns
based on an ideology, cutting across the faiths, the castes and the religions of the
country, but based on common humanity. We have been articul ating our concerns, our
worries, how we should strengthen the federal governance of our country, federalism,
secular democracy, social justice and above all, equality, which one can refer to as
‘socialism’. We have been articulating this. Look at the history of our Parliament. It
embodies the vision of peaceful transformation. Our country was under colonial rule.
It was plundered. And, it was none other than Dr. Ambedkar who said, “India suffers
from a graded socia inequality.” And, Dr. Ambedkar believed that India could be
changed, our society could be changed through peaceful Parliamentary, Constitutional
methods and the legidlative institutions. The concept of legislative institutions is not
new to India. Way back in 1898, it was Swami Vivekanand who spoke about need for
Indiato have morelegidlativeinstitutionsfor its progress. After Independence, we had
set up this Parliament. How do we understand this Parliament and its functions? Sir,
for that, we will have to understand the very concept of Parliamentary democracy, the
political democracy. Shri K.R. Narayanan, who occupied that Chair once, who became
the President of this country, mentioned and summarised, “Mahatma Gandhi gave a
moral mass dimension to our freedom movement. At the sametime, Jawaharlal Nehru
gave an economic and socialist dimension to our freedom movement. It was Dr.
Ambedkar who gave a challenging social and democratic vision to our Parliamentary
democracy.” Now, let us ask ourselves what we have done to achieve the challenging
social democratic vision that Ambedkar set before us.

Sir, itistruethat Mahatma Gandhi set moral standards, ethical standardsin public
life which brought more women into the freedom movement, and, also into the public
work. At the same time, we will have to understand that when we adopted the
Constitution, Dr. Ambedkar said that India, with its new Constitution, hasto recognize
the principle of ‘One Man, One Vote' but putting the larger question, he added that we
haveto realizethe principle of ‘ OneVote, OneValue' . Here, we will haveto understand
the mass and moral dimension given by Mahatma Gandhi, which brought the ordinary
citizen, particularly, women, and, the economic and socialist dimension of Nehru's
modern India. Even that moral dimension of Gandhi has been tarnished by the decline
in values, mounting scandals and corruption cases in India today, and, whereas, Sir,
Ambedkar’svisionremainsasavision. That iswhy, thereisaneed to follow Ambedkar
who had prescribed the method of education, agitation and organization. In fact, what
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he prescribed wasthe constitutional and parliamentary method. On the 60th anniversary
of our Parliament, it isimportant to uphold parliamentary and constitutional methods.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Time
is over. Please conclude.

SHRI D. RAJA : Here, Sir, | would like to remind the House what Mr. K.R.
Narayanan said, “ Parliament isamighty substitute for abloody and violent revolution”.
It iswhat Mr. Narayanan said. A couple of days back, we discussed the issue of how
Dr. Ambedkar was presented in an NCERT textbook. There were concerns outside the
Parliament, and, Parliament took serious note of those strong sentiments. At the same
time, Parliament does not undermine the importance of academicians and scholars.
Thereisaview that the issue was blown out of proportion. Yes, thereisapoint. At the
same time, we hold our academicians, intellectuals and scholarsin high esteem. Sir, |
must point out that nobody has the right to go and ransack academician’s house for
certain things, and, that bunch of people should understand what Mr. K.R. Narayanan
said, “Parliament is the mighty substitute for a bloody and violent revolution.” That
has to be understood.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Please
conclude.

SHRI D. RAJA : | am concluding, Sir. | think, what Dr. Maitreyan said will be
kept in mind when you deal with the speakers. The Parliament will have to move
forward, and, we will have to face many challenges. For instance, way back, Dr.
Ambedkar tried to amend the Hindu Code Bill for empowering the women, and, the
same very House passed the Women Reservation Bill, although, it isstill pending. Sir,
we have been enacting a large number of legisation for the common good of the
people. At the sametime, poverty, inequality, injustice, backwardness continue to haunt
thewhol e nation. Unless the Parliament spendsits val uabletimeto deliberate on these
issues and pass meaningful legislation, our country cannot be taken forward. So, |
think, Parliament has to work for more number of daysin comparison to what we are
doing today.

Sir, the Parliament is supreme and we should understand that in a democracy,
Parliament has a predominant role and responsibility towards people. Sir, people look
forward to Parliament and if Parliament does not perform or dischargesitsduty, it will
lead to cynicism, as also mentioned by the Leader of the Opposition, and, we should
not allow that cynicism to grow in this country.

Therefore, Sir, we all havethe common responsibility to strengthen this Parliament
asan institution, improve the functioning of Parliament in the coming daysin order to
instill confidence in the minds of the people that Parliament responds, Parliament is
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sensitiveto their concerns. Finally, Sir, | join everyonein cel ebrating thisoccasion and
give my good wishes to everyone who is associated with the Parliamentary work.

SHRI K. RAHMAN KHAN (Karnataka) : Mr. Vice-Chairman, Sir, onthishistoric
occasion, | greet all my colleaguesin this House and al so the people of India. Today is
a historic day. Sixty years back, this temple of democracy was born and we are
celebrating this historic event today. It istime for all of usto look back as to how our
democracy hasfunctioned and how our Parliament has functioned during thelast sixty
years. Sixty yearsisnot along period in the history of anation, though sixty yearsisan
age of retirement in an individual’s life. The greatest satisfaction today for all of usis
that our democracy is deep-rooted. We are a functional democracy and a democracy
which weare proud of. Our Parliamentary institutions have succeeded to agreat extent
in addressing the hopes and aspirations of the people, though not to the extent as the
people expected. | salute the past Members of Rajya Sabha for their contribution as
Members of this House and for serving and strengthening this great institution. We,
the Members of Parliament, are fortunate that we have been given this opportunity to
servethe people. From 1952 till now, 2067 Members have served this Parliament with
dignity. Almost 161 nominated Members from different fields of expertise have also
served in this House. We have a great responsibility not only to represent the people
but also to address the hopes and aspirations of the people. Our responsibility is to
safeguard the Fundamental Rights of the citizensand to provide social justice, economic
justice and liberty. In this aspect, still we have to go along way in protecting the
Fundamental Rights of the citizens, in providing social and economic justice, in
removing inequality in the society and in overcoming discrimination in the society.
Parliament is a supreme institution which represents the collective will of the people.
No other organ of the Constitution represents the will of the people and is directly
accountableto the people. Sir, we areacountry of multiplereligions, multiplelanguages
and multiple cultures. We have diverse views, yet we are a successful and vibrant
democratic country. Sir, in February, | was in Riyadh to attend the G-20 Speakers
Consultative Conference. One of the subjectsin the Conference wasinterfaith dialogue
on how it helpsin building the world economy. | was speaking in the Conference asto
how, with different languages, different religions, different cultures and diversity, we
are a united democratic country. We have been following this tradition for the last
thousands of years.

After the Conference, the Speaker of Turkey cameto me. He said, “| am proud of
your country. | cannot imagine how democracy can succeed with so many religions
and languages, and where people have different culture. And still you are a vibrant
democracy. If | attend any more conference on ‘Interfaith Dialogue’, | will use only
three words, ‘go to India’.” This is the credibility our country enjoys. This is the
credibility our democratic institutions enjoy. We should be proud of it. Just becausewe
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cannot achieve everything, we cannot take a negative approach and say that we have
not achieved everything. We have achieved a lot, and we have yet to achieve alot.
Certain far-reaching events have happened. Direct tel ecast of parliamentary proceedings
was avery important event. We have had divergent views on whether we should have
our own channel to telecast it. We deliberated upon it and ultimately did it. We are
directly connected to the people. We are el ected by the people. Whatever we are doing
iswatched not just by thefew Memberswho are sitting here. Sometimesthe attendance
will bethin. Sometimesyou will betalking to empty benches. Now thewholenationis
watching us, so we have to be very careful. In early years of Parliament, we have had
only the print media. We were at the mercy of the print media. It was up to them to
report or not to report. Only a few people used to watch the proceedings from the
Visitors Gallery. But that is not the case today. Now the entire nation is watching us.
We have to assess what we have gained and where we have not performed. In the last
sixty years, we had done alot. We passed several far-reaching legislations, which had
changed the lives of the people. | am not going into the details of all those important
legislations that we had passed. We amended the Constitution. It gave the people their
fundamental rights. Nationalisation of Banks, Right to Information, Right to Education,
MGNREGA, Abolition of Zamindari, Abolition of Privy Purses, land reforms,
Panchayati Rgj Institution, etc., are some of the farreaching legislations. We are proud
of them.

As many hon. Members have said, another important thing is the evolution of
Committee System. Itisavery, very important thing which we have donein Parliament.
Very few parliaments have this system. Even our State Legislatures are not having
that. The fundamental duty of aparliamentarian isto give agood law to the people. A
good law cannot be made in haste. Every Bill introduced in Parliament is scrutinised
by Committees. And our Committees function in such away that we evolve consensus.
Thelaw, which we pass here, is not the law of the Executive or the party in power. The
lawsare deliberated and carefully scrutinised in Committees and they evolve consensus.
Most of the recommendations of the Standing Committees are unanimous.

Where have we failed? We have failed in following the Rules of Procedure of
this House.

Everyday, we break the Rules of Procedure. We pass law. We expect the people
tofollow thoselawsbut, in Parliament, everyday, we break rulesand create disturbance
in the House. | had the opportunity to preside over this House for the last eight years.
Sometimes, | used to feel very bad when even a minute was wasted. Why are we
disturbing the House? What isit that we get by disturbing the House? Why do we give
up Question Hour? This is the question we have to ask now.We have to introspect.
Why should we give up our own right? For whose sake are we doing it? Isit going to
help the people?Isit going to create any better place for the people? Arewelegislating
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better laws for the people? So, although it istimeto celebrate, it isalso time for usto
introspect whether we should follow it.

Now, the hon. Member, Mr. Yechury, said that we have to sit for 100 daysin a
year. We sit for 50-60 days. Out of that, we waste 30 per cent of the time. So, if you
have 100 days, again, 30 per cent will belost. So, let usfirst make use of the number
of dayswe areworking and then, | fully agree and | endorse that there should be more
than 100 days. We have deliberated upon it here in this House. A Private Member’s
Bill was brought forward saying that the minimum number of sittings should be 100
days. That has not been followed. | hope the Government would take note of it and
come out with a proposal.

Time has come for us to introspect. We have to restore the confidence of the
people. Our major concern is, people should not lose confidence in the democracy.
Theway we function is sometimes criticised by the media. We are shown in avery bad
light by the mediasaying that Members of Parliament are not working. We areworking
but, we have to restore the confidence of the people. Our failure to perform and make
the Executive accountable will lead to judicia activism which will further erode the
authority of Parliament. If you do not realise the faults and failures then, people will
be forced to come out on streets.

On this occasion, | appeal to all the political Parties in this House to rise to the
occasion. It is not the individual Members who are responsible for disturbance in the
House. Every individual Member hates to disturb the proceedings but, he is bound by
the Party dictates. Let us resolve today that we will not disturb the Question Hour
whichistheright of individual Members. We will not resort to disturbing the House by
coming into the Well of the House. We will oppose the Government through debates
and use constitutional methods to oppose the move of the Government if we feel that
we have to opposeit.

Our rolein Rajya Sabhais not what we are performing today. We are arevising
chamber. Thevery creation of the Council of Statesisto strengthen our federal structure,
be awatchdog to protect the rights of the States and keep check on hasty legislations.
I hope we rise to the occasion and earn people’s goodwill for our Parliament.

Mr. Vice-Chairman, Sir, | am fortunate to bein thisHouse for thelast 18 years. |
have learnt alot from some of the stalwarts and Parliamentarians. My last eight years
as Deputy Chairman of this august House have been very eventful. | have had the
privilege of working with two Chairmen, that is, Late Shekhawatji and the present
Chairman, Mr. Mohammad Hamid Ansari. | enjoyed the confidence and goodwill of
all the Members of thisHousewhich | cannot forget. | am grateful to my Party and my
Party President, Madam Sonigji, for giving me this opportunity to servein this House
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and to our hon. Prime Minister who has always blessed me and encouraged me. | also
had the privilege of serving under him as the Deputy L eader when he was the L eader
of the Opposition.

Sir, before | conclude, | would like to say something in Urdu.

SIS $ |16 ATl STe7 &b A TR HI G3TT & b SART SgR] $aRT 19 JHT 3R Al
HHT, UIEARIC U AT o H1 BHIT BIIH I8 | TART Yoo (gl Sl akidi U
o 3R FATT B RIGHT SfSTH T AT ARaD! Bl Aol T B 3R GFRT & ARFDIATHIT
gobi H WA BIBR Ba e siael B |

)13 S oppan ey oS pled 5 e g gise S O s g il 21T
e e il S U 5 Gl A e L S ) L sl
g e aladl e (S plee sl Sle g Gstb s Gt Sle | e
308 S dald pe il A3l B0 Sl 4l 2 S b Gl e S A
re S duala 2 i

Thank you, Sir, for giving me this opportunity.

THEVICE-CHAIRMAN (DR. E. M. SUDARSANA NATCHIAPPAN) : Thank
you. Thank you very much for maintaining the time also. Mr. Shanta Kumar.

SN AT FAR (A=A U< FHAAD SUHIEE HeIed, A9S & 16 99 g PR
W AT HT IE BRIHH TR I & fofg 71Ra, WIFHEH T4 Seard BT T @M sawr &1 §
FIH UBel 9 b I ARGl SIWEIT iR WBIGT Pl ATgTorier A e g, e sfed &
3T PRIAT MR BH ST ST H (U HHS I BT A AT | 3T Jod By
Igd I1dd S S TS AT © | AN BT WIHR BIel HIoIT H gul &l Ja=1 He drel IR
3RHIGeel] W, AGeNd SHRT, HTY T a1 31R e el & ST<Ield &1 Hollax T
mass movement S99 & oIy ITeefiar weTar Tt S @t are 31 WEY ¥ 1 H S ued TR
H THT 3R ITDT AT PR g |

HeIed, U U & &l Ths Hb dacl M| 499 & $© Al B i off fF =
STl SR ATwrel & wel # deT WA B (U1 AIGETT G, B ST DI AT ?
R 37 U3 Ul & SITERT 7 S AGD! B [T | <2 7 AfGHM a1, Ar] A ok dae
7 fava & AId 9 DA DI Tep Ao, TRAYUT AT ferar |

SUUTEdE] HElGd, 3719l &1 & TRq &1 8, W &1 &, Seoll¥ Bl 8, W AT Bl

T Transliteration in Urdu Script
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o arcfazeryur, SMAFRIETT 3R Y Hohed H H1 Wl & | FHE BT IRAT g WR H F© FAI
aTg €| T, faare ok Hare @t uRuagdr # fRTae onE €1 31T R 99T &1 YRT STANT el
81 Y81 & 3R BH {d H 1 a1e P 811 ST ]8T & | YR R[S 3 e Hedl B A
& &1 fawa 2 1 fava & 999 93 diads & 999 991 39 ufafier e ot 7Rker iR grfaan
BT Y I B A TS AR AT T

TR, TS YT MRA & FeM A1, Sevad Tt Wil faderT< arg o 2
g | fava sfoerr 7 Tl fade= va ordel T A=A €, i die & fog eR-a1), oRar
B Al BIST &, TG < & AR &I T Bl T@HR S=H 9 AT B ) Blg faar| I=M
s b [HTR SATHANT B Rialr w UreTRys °ivor &f - “uy, 31 Aief 78] anfey | 519 da
T P IS AR WR-UC Ao &1 PR ofdl, Td b § TR-AR T ¢, IR-aR AT
B a1 B " I “aRg ARE” F1 HF A iR 77 ey fF We € <9 @1 <9 g,
SHB! a1 & WIEH B Fedl gor 2

T TG 3N YA 7, Igfiar Aere Mt o @0t e aHe & w9 i @ @ @
fIprT 3IR®Y B & foIU sr<aiey &1 9 foar o, ariior srferawen iR aMife =g &1
1 el o |

IUUTEET HEIGY, S & YETAR I TR BIbR old ST+dT FI$d UR 3T 7, al 89 I8
$E & b DI I BT DR SHART & | FoHd DI a1 PT AfABR AR 8, <Al T
9 914 B BIs SId1d TR U b dArepuTel SiT Aeaqul fae &9 e 42 |rall & 781 a1
H? TAR U SHET Bl IR 8] & | ot & Vet fae w71 32 €1 # 39 9e9 & |+t
AR A WA B 6 B9 39 WA H AlbuTel el T 319y X SR lbuTel fdet U
U fomr a1 w3 w9 7 81| I8 $iSfae) &1 ward 71 %R a8 qid e g8rl f gaRT
PR B ARPR ® AT 42 AT ¥ I ABR &1 ST 8A Rl A2l fhar?

HEIed, § YA Bl § dGald DI SATALIDAT Bl AT BRAT § | 3T &1 R 8T 52
AT TS b GIS EH ST SN & SR TG USell BI I8 PR & [ GA1d AN b A T
o1 feame-forda <d € | 97 &9 AE fRre-framg <o 87 didd o YT 1 | BT
fSI=i= @Rl @1 Ad1 BRAT 8, I a1 &, 9 o Bre-fpae od € a1 e Ewame-foae
Tl < Fobdl, I feare-fvae <7 €1 f% gama & fofg o7 @el | omar 87 99 el o
21 g & foIg o wthg T 21 ¥ | 1 drcd @ YResNd e ¥ BNt B, o v
B YHITT Blet &9 | N &, I8 Albda fha=T Athel BFN? AAY Ig T AN 8, 3hs
JSHY SHBT Bl YRAT (b1l SV | W fader—<, Terem Tt 3R B & Hhal bl 7ol
TN aTel WRIGT B U &) 3981 ot for wiRd s &, Afidd, gedr ik GRIsTel 311y e
Tep ) e g A Ui 7 81 | 18T, 371 89 2R A 39 a1 Bl WHR BN (b I AGPT
a8 AT 37T T SERT & | SATST I AU bl YRT HR DT AT Hebed BRI SATaRIDb € | 3
¥ 39 UBR & AR FaTAl IR U] H U ISHY Yo IS 1 FE AT SRI S1Q | T #H24
Sit sfdfed < | a5 ST uotda @Y ST B Ie Tof avgdar B 1 4 sea oy
AT STt o ereal |, WIfEAl Sl <R 9gd BIC BRIl 8 WX RS BT HAR Fgd Bl Bl § |

IUHHTEIE Heled, TS A ATl AT a6 de & U Al Al X 8l U), 89 dl 78]
# 3171 1 &, eraredl SId /A1 RET BN O g W b WrE HRIHH § A€ 7 bel oY &
feq # A9 3fdd Y AT WRA ¥ X8 ©, 99 I8 7 BT S fb PUIT I B dTed Feal
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DI AT AT H FEH AP ARA | B, T SIAURHT SRS DI g 7 bl U & faza
P Y < H WA Bl A A 81 T 2| 37T b G Tg ebed BT Bl 1S B & Bl
AT BT A dfea1 NIl € | SR $O HE@qul HRP el (@ af STl Heil fb U I
ST R <1 T, |13 WTel b a1 Teh HRIHH bR AT AT, I 3761 BR <1 T4 | 3R eAlepurel
1 e U T {9 &9 |= S@), 1 § ) S AR A e 81 Se, i I8 wedl b 7
oft, T a1 Y &Y Y | 42 AT A FhT RN AMILID ARSI 3R & &1 B Y Al I
TARY 98 ! fawerar grm |

HEIGY, 9 & BRIS] AR B 9uTg | U 9Ifad <, 89 S99 Hegoul iR WEIGT & U]
P R g1 Fb | gga-agd gwadrg |

S} TR AT : AT SUFHTEE] By, FRT Udh IaRAT hT U3 2 | 59 I9g Bl
IS 60 AT BT T | =11 ATSIET AT 31TST BHG! 1 AT & 897 39 WX 9T A |

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Let us
see how thetimeis.

it TR AT : IR, TR AT MY MU &F AN & i # 9ty fem, o &9 e
foaR %9 e B URAL, I8 9a1 Y| 9%, 60 AT & 91§ dl 7541 ATl FRE 700, 99 d&
TRE TEl ¥ 5 89 39 UeT & G X2 | O I il 918, S diei S| I8 91
3ol B9 el B8 IE &, IT 9 el &I I § P 91 ey e feR Xeer arEd g,
T (Y ) @1 TSR, T[] dler & 17 allow BT S o o9 | F =g 6
TR ST YR 31T 37T AT |

THEVICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN) : Actualy,
there are still 25 names, and we have to conclude before 4.30 p.m. ...(Interruptions)...
Let uswork out the time.

SHRI NARESH AGARWAL : You have given time to all the Independent
Members. Our party has eight Members, and only one Member has been given the
chance. Please give us also some time.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Now,
Shri H.K. Dua.

SHRI H.K. DUA (NOMINATED) : Sir, | have been associated with the Rajya
Sabha in two capacities. Firstly, as a young journalist | was reporting Parliamentary
proceedings sitting in the Press Gallery, and after some decades, | have landed herein
the angust House. And | am privileged to share the Bench with eminent men like Prof.
M.S. Swaminathan; this has been in deed a privilege. And among others, who have
adorned these Benches in the poet, include none else than Dr. Zakir Husain, Alladi
Krishnaswami Ayyar, scientistslike Dr. Satyendra Narayan Sinha, Dr. Rgja Ramanna,
Dr. Kasturirangan, and poets like Maithilisharan Gupt, Amrita Pritam, and legal
luminaries like M.C. Setalvad and Shri C.K. Daphtary. Sir, to sit on these Benches
adds to our responsibilities, and you are asking me to speak in just five minutes that
has been allotted to me. But | would like to spare you the pain of ringing the bell.
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Sir, all these decades, what | have seen of the Rajya Sabha and Parliament, as
such, isthat the House representsd unity in diversity. You come any day and you will
get aflavour of Indiain this House with all its pluses and minuses. And that has been
its strength. What | am proud of this House and Parliament, as such, is that it has
upheld the concept of democracy inthe country. Itisnot amean achievement considering
that the world waslaughing at our decision after Independenceto give Universal Adult
Franchise, to our people. Now, it marvels at our achievements in the last 64 years of
our Independence. Our democracy has shown enough resilience to tackle occasional
crisisthat it comesto face. ThisHouse, particularly, hasgot united at times, amazingly
to the extent which is not expected, whenever there is acommon danger. It isnot only
the December 13 attack which wasreferred to in the House earlior in the debate, but it
also adjusts to the political crisis rather well and comes out with a suitable response.
Sir, the Rajya Sabha is not just the Council of States, but it is much more than that.
Over theyears, thisHouse has evolved as aregular House of Parliament and not just a
revisionary body. And it has sought to curb legislations, which come out of passions.
When public agitations get exercised in the Lok Sabha, the Rajya Sabha has been abit
of arestraining influence and, at times, it has succeeded in becoming the people’'s
voiceaswell. So, itisnot just the Council of States, but it is much more than that, and
itsimpact on policy-making and decision-making has been tremendous.

The Rajya Sabhait has been abulwark of democracy. Recently when there were
pressures from outside on Parliament, much was being said in utter moods of cynicism
and much is being said even now, in the street, about Parliament and behaviour of
MPs, but this House stood as a rock against those pressures, as it happened only last
year, in the last couple of Sessions or so, Parliament certainly gets united to resist
those pressures.

(THE VICE-CHAIRMAN (PROF. P. J. KURIEN) in the Chair.)

Recently, there were some noises made by an Army officer. Even then, Parliament
spokewith onevoice, ‘ nothing doing, there hasto be supremacy of the civil authority’.
Inthat context, the Rajya Sabhahas stood up to institutional pressureson Parliamentary
democracy, whether they are from the Executive, whether they are from the Judiciary,
whether they are from public mobs, whether these come from Jantar Mantar Road or
whether they are from Ramlila Ground. Those pressures have been withstood very
ably by our Members, cutting across party lines, they have stood up, which is quite
remarkable. But there is unfinished agenda before the country, before the Parliament,
and certainly, before this House. Issues of governance are basic. During the last few
years, people arefeeling disappointed, somewhat disillusomed Despite our tremendous
achievementsin 64 years, the peopleare getting cynical about our achievements. Related
to education, we have passed, The Right to Education Act. But how long will it taketo
give education to every child in India? We havethe RTI. Do all people know about the
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RTI although, it isbeing misused, also? What about jobs? What about drinking water?
Most of the villagesin India do not have clean drinking water. Most of the villagesin
the country don’'t have even toilets, 64 years after freedom. Those are unfinished items
of agenda and the massive problems involve crores of people and require massive
efforts. Sir, we are fairly in the beginning, of the 21st century. Although eleven years
have been already lost of the new century, we are poised to make Indiaagreat, political,
economic and nuclear power of the 21st Century. There are no differences among the
political parties on this one central aim, which is now guiding the political parties,
hopefully so, and guiding the country, guiding the younger generation who haveinherited
this 21st Century. To achievetheaim, what werequireisaconsensuswhich, sometimes,
is found missing. Consensus on three to four issues will help a great deal. One, is
terrorism which is a major threat. It is not abated, and the tomonists can spring a
surprise. Two on fighting Maoism, both on the social and economic development level
and in the field otherwise. (Time-bell rings) On security challenges, both internal and
external. Besidesterrorism and other issues there hasto be aconsensus on the running
of Parliament. Otherwise, the peopl € s attitude towards M Psand Parliament will become
were very cynical. Thank you very much.

SHRI NARESH GUJRAL (Punjab) : Sir, today, as we have assembled here to
celebrate 60 years of Parliament, we must consider ourselves blessed and pay homage
to all those brave men and women who fought relentlessly for over a century to attain
our freedom. Men like Bhagat Singh, Subhash Chandra Bose, Lala Lajpat Rai and
countless others made the supreme sacrifice for their motherland. Others spent long
years in prison so that coming generations could breathe free and shape their own
destiny. Thisnation wasfortunate enough to have visionaries such as Mahatma Gandhi,
Dr. Ambedkar, Pt. Jawaharlal Nehru, Sardar Patel, Maulana Azad and many such
eminent personalities as our founding fathers. They left us rich legacy, that we so
cherish, called Parliamentary Democracy. This empowered the poorest of the poor
and socialy downtrodden with the right to vote. Barring a few countries, Universal
Adult Franchise was unheard of 65 years ago.

Sir, today, this august House must reflect and introspect if we have lived up to
the expectations and dreams of our freedom fighters who sacrificed their entire lives
for the ‘idea of India.’” There is no doubt that the country has accomplished a lot.
Democracy has gone down to the grassroots, which is evident if you look at the lakhs
of elected representatives from Panchayats to Parliament. It has become the binding
force which holds this diverse nation together.

Indiahas earned the respect of the world community. Our young men and women
have made this country proud, especially in the field of science and technology, IT,
pharmaceuticals, literature, sports and business. Our economy hasgrown at an enviable
pace despite adverse world economic conditions.



54 Announcement [RAJYA SABHA] by Chair

[SHRI NARESH GUJRAL]

However, despite these massive strides in the last 65 years, the country has left
behind a large section of our society which has barely been touched by the India's
growth story.

Sir, roughly, 70 per cent of our population is dependent on agriculture and,
unfortunately, avast mgjority of these people, despite the Green Revolution, still live
without safe drinking water, adequate sanitation, proper health care, decent education,
electricity or proper road connectivity and above all, hope. Thousands of depressed
farmers continue to commit suicide yearafter-year. Despite a huge food reserve which
isgoing waste, millionsof our toiling masses go to bed hungry. Sir, 1/3rd of our districts
arevictimsof extremism or Naxalism and the number keeps growing. Devoid of hope,
our young men and women have taken up the gun, for they feel that democracy hasnot
only failed to impact their lives but the State has exploited them in every manner
possible.

Dr. Ambedkar once remarked,

“How long shall we continue to deny equality in our social and economic life?
We must remove this contradiction at the earliest possible moment or else those who
suffer frominequality, will blow up the structure of political democracy.”

Sir, even after 65 years of Independence, we have not been able to rid ourselves
from the shackles of caste and religious hatred. The girl child is still, by and large,
considered a burden. We have 20 million orphan children in need of care and millions
morewho are physically or mentally challenged. Yet, thereisno adequate State structure
to deal with this problem.

Today, corruption like a cancer has eaten into the moral fiber of our society. No
organ, be it the legislature, executive, judiciary or even the press, is left untouched.
Money and muscle power is striking at the very root of our democracy. Almost every
political party is sustained and nurtured by black money. Yet, we conveniently turn a
blind eyeto all that is happening around us.

Sir, today, as we are celebrating our democracy, | don’t wish to be negative.
There are challenges ahead. L et ustake apledge, as the highest representatives of our
people, that we shall resolveto bury our political differenceswherenational interestis
involved and fight jointly to eradicate corruption by enacting a strong and effective
Lokpa and make growth more inclusive by not opposing economic reforms and
legislation that would positively impact the lives of our poor.

Sir, Jawaharlal Nehru said :

“ Parliamentary democracy demands a large measure, of cooperation, of self-
discipline, of restraint. We must endeavour to earn back the respect of our people
which has certainly been compromised in recent years.”
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Finally, we must bring back hope and provide succor to the marginalized and
dispossessed.

Sir, if wefail in our task and let our people down, history shall never forgive us
and as the poet Azeemn Nizami wrote:

J g W <@ ¥ ARG B AR A
ol & gdT &f off, |fedt | aon urE |

THEVICE-CHAIRMAN (PROF. P. J. KURIEN) : Shri BirendraPrasad Baishya.
Take only five minutes.

SHRI BIRENDRA PRASAD BAISHYA (Assam) : Thank you, Vice-Chairman,
Sir, for having given me this opportunity to speak on this historic occasion.

Sir, on thisoccasion, | would like to salute those who fought for the freedom of
the country. | would also liketo salute those who fought for the rights of the people and
for strengthening democracy in our country. On this historic occasion, | would also
liketo greet each and every Member of Parliament, as al so the people of India. We are
celebrating the sixty years' journey of our Parliament today. On this historic occasion,
I would liketo congratul ate Rishan K el shingji who hailsfrom the North-Eastern Region.
He was elected to the Lok Sabha from the State of Manipur in 1952. He had fought
that election as a Praja Socialist Party candidate.

Sir, in these last sixty years, the State of Assam faced severa serious problems.
On all such occasions, Members of Parliament hailing from that Region worked to
protect the interests of their people. | would like to give you asmall example, Sir. In
1962, when Chinahad attacked I ndia, the then Prime Minister, Pandit Jawaharlal Nehru
had said a‘ goodbye’ to the people of Assam, at that time, our Member of Parliament,
|ate Hem Barua, had fought in Parliament to protect theinterests of the State, especially
against the announcement made by the late Prime Minister. On this historic occasion,
I would like to salute late Shri Hem Baruaji.

Sir, | would also like to salute Shri Dinesh Goswami. In 1983, * elections were
imposed on Assam. Many people were killed during these elections.

SHRI BHUBANESWAR KALITA (Assam) : | am on a point of order, Sir. The
word * should be expunged, Sir. When elections are held according to the the
Constitution of India, they cannot be called *.

THE VICE-CHAIRMAN (PROF. P. J. K. KURIEN) : All right.

SHRI BIRENDRA PRASAD BAISHYA : Okay, Sir. But the fact is that people
who were declared elected had got only three per cent votes. These el ections had been

* Expunged as ordered by the Chair.



56 Announcement [RAJYA SABHA] by Chair

[SHRI BIRENDRA PRASAD BAISHYA]

held against the wishes of the people of Assam. | was a member of Parliament even
then ...Interruptions...

SHRI RAVI SHANKAR PRASAD : Sir, what isthis? Why ishe not being allowed
to speak? What heis saying is apart of history. Everybody knows that. He should be
allowed to spesk ...Interruptions...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : All right. That is his view.
Your point isvalid.

SHRI BIRENDRA PRASAD BAISHYA : So, Sir, our Members of Parliament
had at that time fought for the rights of the people in Parliament.

Then, Sir, everybody istalking about black money today. Electoral reformsisthe
need of the hour. Without electoral reforms, we cannot strengthen our democracy. |
would like to request all Members of Parliament to think seriously about this aspect. |
would also like to request everybody here to see to it that the Dinesh Goswami
Commission report for electoral reformsin our country isimplemented.

Sir, in democracy, rights of the media are avery important aspect. Our Parliament
has aways upheld the rights of the media. On this occasion, | would like to quote the
speech of late Shri Feroze Gandhi who spokein 1956 in favour of upholding therights of
themedia. | quote, “ Thisisnot your House or my House. It isthe House of the people. It
isontheir behalf that we speak and function in this Chamber. These people havetheright
to know what their chosen representatives say and do. “ This was a part of the speech
given by late Shri Feroze Gandhi in favour of upholding the rights of the media.

Sir, today, we are celebrating 60 years of journey of the Indian Parliament. We
are Members of the Rajya Sabha. We are representatives of the States. We speak on
behalf of the respective States. But there is a problem. Small States have only one or
two Membersin this House.

[3.00 PM.]

Although all Members have equal right to speak in thisHouse, all Members are
not getting equal timefor speaking, to reflect the opinion of their respective States. So,
some change is necessary in the interest of those Members who come from small
States so that they get equal right to expresstheir points, on behalf of their people. Sir,
achangeinthismechanismisrequired in the interest of the House. | think, everybody
would rise above and look at this problem seriously. | would appeal to everybody to
look into our problem. Each and every Member, maybe from small State or big State,
should get the equal time to speak.

On this occasion, | would like to salute those who fought for the fundamental
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rights of this country. | would like to say one more thing, Sir. | am alwaysin favour of
the supremacy of thisParliament. The supremacy of the Parliament should be maintained
at any cost.

While concluding, again | would like to salute those who fought for the Freedom
Struggle of our country. | would also congratul ate Rishang Keishingji who got elected
to Lok Sabhain the year 1952. Thank you, Sir.

DR. V. MAITREYAN : Sir, when we sit at the Central Hall for a cup of coffee,
wewould like to watch the proceedings of this House. But, there, the TV monitors are
showing only the Lok Sabha proceedings and the Rajya Sabha proceedings are not
shown. | request you to kindly look into this thing.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : | ask the Secretary-General to
look into this.

SHRI SATISH CHANDRA MISRA: Sir, the hon. Prime Minister was in the
House then ...Interruptions...

Iy (. G5 REE) - S B, F swel fawgaren g fo @1 gam 27 1t will be
taken care of. Ram Kripal Yadavji now. | request all Members to stick to the five
minutes' time.

it IMfIRT UrEH (f9BR) -« SUTede] Sil, SIF Sl Al SOl 7, SS9 UX 3T
RIT e 22

IuqHTeTer (W1 @51 HREAA) : MU R BT Ared 27

Y I uTHaT : SR S $E1 6 dgd g A fa% &1 & A dcw Fed 2
...(TGE)... 981 RI% @l G dTef 2 fexamar <77 J81 8, 1oy quT Iel el S S X8l
Tl ..(HFE)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : The Parliamentary Affairs

Minister would like to react on this. Mr. Minister, only the Lok Sabha channel is
shown.

SHRI RAM VILASPASWAN : Only Lok Sabhachannel isshown and not Rgjya
Sabha channel ...(aemM)... 39 BT fh &9 57 AT &7 & TATGT | ...(aerH). .

SuwTeger (U, | $RE) : I 306 IR | AN | (). TS, T .. (STIEH)...

TSI HT AAT F ST T3 (3] 5T Ia) © AR, T8T T b B B IR I
& &, zafey ...@aum)... § Fa1 381 € f6 dgd B # wW F haeE 3 R 9d W8 g
I A WNR IR-GR T B SABT SIS (BT ST 8T ¥ | 3R G811 qHT e Tl ael
RE1 8, A R W A O I8 g < I8 E1 MM AU 919 BRY AR R < Bl GASY |
...(STEE)...
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St TAfIRT URIET : 98T <l W7 Aol Ol X&T 8, Al 158 YT et WY T H R
fegpa 87 ...(@aumM)... dcd 8 b ol 997 & g =81 21 ... (e ). .

it Iofta et : 981 Ud &1 LA I JBT B L (aE)...
it rctter =g fArsim : U 1 S¥ |ed & B L (aem)...
St AT IR ;3T TR AT & & e §, . (IGET). .

it TToTe YA : $9 W IS T8 | . (EEH)... SHH Ald 991 I I 8l 8, dl
IHP! 98 Y 9T FHT Il PR Sd & | 99 WR Al T a1t | fRreetidd | .. (aaenm)...
arft gem RTT | .. (aem)... 3T fa=ar 99 BRY | ..(aaem ). .

st welteraws frsim: 981 va 4 News 24 9 3871 € 3R GO # AIGa¥T 9] ... (STae)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : The point is that both should
be shown. Rajya Sabha proceedings showing should not be secondary. I $urdt S,
R g fome | .. (@aem)...

3t I HuTe AT (AER) : Rk ufg firee? . (@aem)... ¥R, 89K |98 & 60 a4 81
Y, AT TH FAT PGl IR W 52

Suwwreer (W |5 REW) : B, bl B T

it I HUT AT : ATSMET & 1T die ST | .. (Taer)...

IuwraTeIE (U @S FRI) - diferg, aiferg |

i I U IS : g=7a1e, TR | TS 84 T U URIeTiid Sfa¥R Bl J&AR a1 &b
foTT vepa gU € | B U8 WS 1S Al B 81 T & | TE AR WAlbai=l DI ABeldl bl THTOT
21 I8 FE | 31 e T2 {6 d9e dedy @1 Aftex, ARk, MRSTeR &k Togr
21 37 qon-vrel & ufr St ufad Wa g9R w9 A €19 7, 98 ufad Wia |99 & ufa off s
79 H g1 A1feV | e B ISl T8 B AT §H S 90 ofd §, S9N g8l Ha § fF
3T WfqeT # TR k@ gY ¥ & fod # 41 fenedl X197 AT 59 & U il b1 Feagde
g |

I ufas 91a €1 H9e B A1iET iR TRAT 81 89 8 BTeId H 37U 3fTeRT 3R AdeR
39 TRHAT B &7 HRAT A, Ot Al & 59 JieR Bl Uil & 89 SRPIR I Fhd
gl

HEISY, 3MYfTd BTl H 15 AT, 1947 3. DI WA= UK & g1 Y TG T DT 3RH
B3I | BAR TAAT HUTH F ATYNI SR ISR A1 7 Woid R & oIy Saag didds
BT WhR fpar| Afaem a9 & g SRR 3regey Sf. Aftaa< sl 9+ | 39d 918 WTe
3regel . ol TS B 1 AT | I8 TN Y iRa @1 a1d 9w &, Hifes A g9
FEYHY A <. Aftas a1g 3R Sf. ol mae ER @ eRA & g A | &H g
T BT IR §, $7b Ul Agioirer fid o1 a1ed 2 | 19 3FR, 1947 5. Bl Afaem |qum
DI UTRY AT ST g, NS reder . HHRT RS HR a1 | SD! SFeefdl | 24 Sias],
1950 BT HfIE & Urey Bl 3ifcrA wu faam 721 3fR 26 S9a), 1950 ®1 AfAg™ & Uy B
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3ifcRT Y f&am T S11R 26 STAR, 1950 P1 IR U HINYT B & A1 BHRT Habr e
HREN

R, AT BH f. WIRTT reax & Ut Hl S99 R0l # s1gl-gae &1ffd v €1 84
salute ST R &, Hifh PR ST, FERTT srdehx 2] 8id, 1 I g9R o TRI9 ddé
& AN 3T UTferamie & 81 3 Ul | I8 TRl SRerT SH®! I G- BT BT HRA |

WX, R & AfGET & Y Y A gA1d 1951-52 H §U, FoTId Goawy ugell
AHE BT ST AT A9 1952 H (ST I8 WA 2012 H AU ITAT BT 1S AT YT PR I8
2139 916 aul H 3 984 SAR-9¢M <@ | T9 H PR 31 b AST gu1 BT Uh ol TR
Fog 7 o 21 g Sadly yomed # e a1 oy <w @t oRE fggely wraven 7L €,
qfeds 81 9g-Solld FaeAT & | S ART Aldhaa Aolqd goTl & | Iad S91d ad §9e 4 Udh
T, A BIUF BT B ggHd 3N BRAT T, fbg 1977 & d1& I8 IR d&d AT | 9RA &
A9 fe™ H Ue Y SR P YA g | W9e H o9 B U I F 9gAG Dl oI
ST BT G 3N T 3R AR A= Tl & 72| | 89 88 &l TWBR B I
BT P IR T &

U1 60 ATl & SiTae H BHART WG o W] IR a8 3P UHR &b Hhel Pl Ghrdall
fpam €1 13 faawR, 2001 # A1 I8 HHS D! 89l BT RIGR 99 Gl 8, I8 Blell o AT |
I qHY ST IR A HUR TS BRI W9 1 5 A8 SR ypoledrn o1 uRey o,
qE 3D IRYFIAT AR a1 B Yad ¢ | AFe b WIaR Pg aR 10y Rfey ot a7 ol &,
RTRT S9e &1 #37e] W I Ugad! © | GAST & i a7 § Aiaa] & fTeR0T iR Ja8R
P AP dod fewfort ff & Sl €1 H¥e B FateadT W AT @S [T 9 | o1 IE
MMaIH & fh SITed o9 IR & w0 § W9 & AewT 310+ Jdur=d g1l &1 fdg=
PR, AlMd FHG DI TRAT FEUIT I |

Sf. I AR AT 7 FHE | 7Y WV H T IR HET A1, WG DI S DI ST
BT U1 BT AIFRT SR TE qUT I 1% BT, ST &l adR Sa &1 91w ferg < 1"
BT, AIEAT BT SIRT AT T ST B dIdpd & & GG BT 7049 BT B, AT 9 ST Bl
TE-TET AT WIS B oAl Ay | (T BT |

eIy, H MU e BRAT Aredl &, [ AR Alhdiid e § ddErd gorel!
T e g 81 <& § f6 o Tie q9d & o1 ugel 59 ulferamie § wEl emar axa &, S
g &R gfera AT & AN Ugel 39 UIferamic § 78] IR &R 9, 319 I oI o €, ot
TR WIRT ARPIT, TR IR FR1eT U= ST 791 9Ud IG &1 B (51 & .. ().
I 1 3R IfRIAT *1TST B9 @ I UIfeRamie | 819 3 61 argdl 21 ... (AaeH)...
AT 39 W Y1 &I HRAT a1 |

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Now, Shri G. N. Ratanpuri.

Y IM HUIS AT : TR, IT W] dRC WiEe 2 |

W, § ¥ e 6 6 oS 89 <% @ wifemie & 60 A 71 I® 8, offehd
fAf¥ed dR W g9 < Bl SR P 65 AT a8 W §9 < BT Sl D T ¢,
..(TTE)... SHE A1 WS 9@l off &1 & ...(TemH)...
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JuRTTeE (W1, Ut 1. FRI) : 9 U Sfl, 319 3177 ST | . (@@eT)... M P TH W
T 3T DI AP AT 3R ST ...(Aerm ...

£} YT PUTS AT&d < Sl TN qqP b AT €, I fedl D ATl $7HIR b 1 a7 2|
..(TFETH)...

Syqureer (W1 W51 $REA) : B fFe 81 1, 3/ oy i3 . (@raEm)...

i Y PUIA ATQT : 3R MY < B S g1 Q] DI GFAIR I Pl HH PRI
...(TFETH). .

SuwareTer (M. §.9. $REA) : 3@ TG S A I Y PR AT 7, 99, 39 371
fST| ..(caer)... 81 T, 319 ey AfSV| . (aen ...

3ft I FUIT T1ET : 3R AU IHD IFABRI BT &7 BT B T8] PRI, Al ABAID
RTINS Bl SN | . (SHFET)...

JuzraTee (1. WS $RIA) : 72, 21| 319 o1y SV | .. (aE)... 99, I IMMUBT B
T (). .

3} I U ATeT : S F 9 FEA & A AR A ST H6 F sy, '
[ {6 a8 99 iR a8 9@, NTae! 899 IfeR <7 BT BM 8] har B, .. (aEH)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It isno more going on record.
...(Interruptions)...

it I FuTeT AT : *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It is not going on record.
...(Interruptions)... No, please. You alwaystakethisextrafreedom. ...(Interruptions)...

it I HUT AT : *

Sywaremer (W Ao pREA) - H R FE? (@) IF U SN, M9 3T
..(TTE)... MY N T$ A IR ©, MY ST (). T B, 4] I8 ANl Bl
I 2, I HuTd SN, 3 AT | . (@aEm)... eyl

it I Fure areq : *

IuqHTeTer (U §.91. FRAA) : 9T T 37281 € | 37T I b AW UR T B Ig |
...(FFET)... 379 3N ST .. (=maem)...

it I Fure areq

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It is not going on record.
...(Interruptions)... It cannot go like this. ...(Interruptions)... It is not going on record.
...(Interruptions)...

39 dieM W T BRIET 8, I8 Rdbis R T&f 7 X&T 87 ...(haem)...
* Not recorded.
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it I FuTeT TS : *
SuwHreTer (U1 .51 HRE) : 39 91d e 99 gF | . (@aEE)...
it I FHuTeT ST ; *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It is not going on record.
...(Interruptions)... Everybody istaking five minutes. ...(Interruptions)... It isnot going
on record. ...(Interruptions)... 39 ifeTy |

it I FHUTT AET : *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Ram Kripalji, it isunfair. ...
This is unfair. ...(Interruptions)... It is unfair. ...(Interruptions)... It is not going on
record. ...(Interruptions)... Please, ...(Interruptions)... Sir, hon. Members, it is not my
fault. We have to conclude it at 4.30. ...(Interruptions)... There are still 18 speakers.
This is my problem. Otherwise, | would like Ram Kripalji to speak for one hour, |
have no problem. ...(Interruptions)... Ratanpuriji, take only five minutes.
...(Interruptions)...

SHRI GN. RATANPURI (JAMMU AND KASHMIR) : Thank you, Mr. Vice-
Chairman, Sir. | would liketo start with aquote from an interview of the eldest Member
of thisHouse. Sixty years ago when Mr. Reishing K eishing met the Prime Minister for
thefirst timein the corridorsof thisaugust House, he wanted to know whether Mr. Nehru
would liketo meet emissaries. ...(Interruptions)... Ravi Shankar Prasadji, Shri Keishing
will be the last speaker. Mr. Keishing wanted to know whether Mr. Nehru would like
to meet an emissary of Naga rebel Zapu Phizo. “Why should | meet them?’ retorted
the Prime Minister and Mr. Keishing protested, “\Why are you shouting at me? | wanted
to hear asimple‘yes or ‘no’ fromyou.” Sir, if somebody’shouseison fire, heaven has
no attraction for him. North-East and Jammu & Kashmir are witnessing violence for
more than six decades. These have been probably the most important political issues
with international ramifications confronting the nation for the last 60 years. These
issues, particularly Kashmir issue, have dominated the newspaper columns, discussions
in office chambersand in the drawing rooms of bureaucrats, journalists and intelligence
officers, working and retired. Ironically, it has not attracted enough attention of the
Parliament of India, while world over authors have rolled out hundreds of books on
this subject.

Our approach has swung from one extreme to another, from lackadaisical to
neurotic anxiety. At one moment, the hon. Prime Minister has enough timeto watch all
the TV discussions on theissue, he stopsin thelobby of thisHouseto seek suggestions
from theleast wise Member, among thisrepository of wisdom and solicits hisfrequent

* Not recorded.
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meetings. But soon he discovers that he cannot spare 10 minutes for first audience in
two years to this very Member.

| am thankful to Ms. Mayavati for mentioning the Kashmir problemin her speech.
She had rightly diagnosed that political interests have overtaken the national interest.
One cannot disagree with the Leader of the Opposition, Shri Arun Jaitley, when he
saysthat while celebrating and rejoicing the 60th Anniversary of thefirst sitting of the
Parliament we also have to introspect. | am encouraged by the esteemed colleagues,
particularly, young parliamentarians, whose idealism has not been consumed by
electoral politicsand party interests. And, | giveacall for truejustice and reconciliation
in Jammu & Kashmir.

The nations, which fought each other for hundreds of years have obliterated the
borders, have now common economies, common currency and common agenda. They
are sharing al, good and bad, and growing stronger and stronger day by day. Why
cannot we forget the past for those who strayed for awhile, whom we used to call =
o wed gu? We asked them to come back home when they were wielding guns. And,
once they have turned back to home, we cannot discriminate against the people who
are distantly relatives of erstwhile militants or anybody who had, at certain point of
time, taken to international activities. We cannot move forward if we do not forget and
forgive. Magnanimity is expected from the stronger party. It cannot go on promising
moon and saying sky is the limit, but not being generous when it comes to delivery.
Why should we expect selective amnesia? As hon. Shri Sitaram Yechuri has said, we
are starting a new chapter. Let us unshackle the unfortunate from the burden of past.
(Time-Bellings) #X &1 e Ugel €1 Bogd 8l b A, S dlei &b BRI |

JuwrTeIE (U @S HREE) - I, 81 Wl

SHRI G.IN. RATANPURI : No law provides for punishment to an orphan or a
widow for the sins of their father or husband. 3 TF I daad TR &t g1 < o9 #
generosity @1 Ul &R 8T AT We are asmall party.

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : Everybody isbeing givenfive
minutes.

SHRI GN. RATANPURI : Nobody should suffer for the wrong doings of his
relatives. | request the hon. Prime Minister and this august House to revisit the
rehabilitation policy and include every orphan and widow in it, provide a chance to
every Indian child with equal opportunities to grow and develop into a responsible
citizen. Only then we may have claim to being a civilized and democratic society.
Many promising and capabl e students have been denied passports and, thus, opportunity
to avail scholarships and higher studies at institutions of international repute, outside
the country, only because they are distantly related to somebody who wasinvolved in
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some anti-national activity at certain point of time. (Time-Bellings) Sir, | understand
that time may not be right to address the larger political issue, but don't expect the
time to solve all issues. The solution to our problem will come from Gandhian
philosophy, and not Machiavellian policy and machinations. (Time-Bellings) Dr. Karan
Singh has put it, “India is identified with moral and spiritual achievements and our
economic strength and political influence come after that.” We may not grant autonomy
to Jammu & Kashmir now, but nothing should stop usfrom giving economic autonomy,
stability and fair share of resources to this State. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Okay. Thank you very much.
...(Interruptions)... Thank you. ...(Interruptions)...

SHRI GN. RATANPURI : Jammu & Kashmir has been deprived of its own
watersthrough IndusWater Treaty. (Time-Bellings) Annual 1osses have been estimated
as Rs. 6,500 crores and these losses need to be compensated. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Okay. You have made all the
important points. Now conclude. ...(Interruptions)...

SHRI GN. RATANPURI : Sir, just one more minute please. ...(Interruptions)...
THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : No; no.

SHRI GN. RATANPURI : Thisneedsto be compensated. Tourismisthe backbone
of Jammu & Kashmir economy and if the Government of India does not provide 100
per cent funding for development of tourism infrastructure, we would not be able to
harnessit. (Time-Bellings)

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : No; no. You have already taken
seven minutes. ...(Interruptions)... Please take your seat. ...(Interruptions)...

SHRI GN. RATANPURI : Sir, the last word. (Time-Bellings) The sense of
discrimination, deprivation and disempowerment should be removed from wherever it
is. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Okay. Please take your sest.
...(Interruptions)...

SHRI G.IN. RATANPURI : Beit the North-East or be it the Jammu & Kashmir.
...(Interruptions)... Thank you, Sir.
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Then, Lalhming Liana; not
present. Then, Shri Biswajit Daimary; not present. He is usually present. Now, Shri
Khekiho Zhimomi; not present. ...(Interruptions)... No, this is done on the basis of
certain principles. We can't call all persons. We have to give representation to every
group. You heard the complaint here that small groups are not given time. So, here, we
are giving representation to every small group. So, | haveto call the names. If they are
present, they will speak. But if they are not present, the others can get the time. But |
haveto call them. Okay. Then, Dr. Barun Mukherji. Dr. Mukherji, you must be happy
to get a chance so early because others are absent.
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DR. BARUN MUKHERJ (West Bengal) : Thank you, Sir, for having given me
thisopportunity.

Since the transfer of power on 15th August 1947, India, i.e., Bharat, enacted its
own Constitution through the Constituent Assembly in 1949, which followed the creation
of our Parliament with two Houses, namely, the Council of States and the House of the
People in 1952, when the Parliament of our country, the largest democracy in the
world, crosses today the threshold of the 60th year of which we are very proud and
honoured indeed.

Since the Parliament functions in accordance with the provisions of the
Constitution, we may recall its Preamble outlining its basic objectives which states,
“We, the people of India, having solemnly resolved to constitute Indiainto a Sovereign
Socialist Secular Democratic Republic and to secureto all itscitizens: Justice, Liberty,
Equality and Fraternity; in our Constituent Assembly thistwenty-sixth day of November,
1949, do hereby adopt, enact and give to ourselves this Constitution.”

In view of this solemn Preamble of our Constitution, we may assess the
performance of the Parliament and revisit the sixty yearsof journey of Indian Parliament.

Fortunately, we have volumes of compilation of Parliament proceedings and
commentaries. In fact, compilation of our Parliamentary proceedings in different
languages along with simultaneous trandations are, indeed, very commendable. All
these communicated to us the many dramatic and exciting moments in Parliament
during the last 60 years. Through careful readings, it is as if we are listening to the
many el oguent speeches delivered on thefloor of thisHouse by distinguished Members
of Parliament, such as Pt. Jawaharlal Nehru, Shri Shyama Prasad Mukherjee, Shri
Atal Behari Vajpayee, Anngji, Shri Hiren Mukherjee, Dr. Ram Manohar L ohiya, Madhu
Limaye, Chitta Basu, Tridib Chaudhury and many others during the past decades.
These distinguished Members impressed the House not through high-pitched voices,
but more by emotion and arguments. Many scams and exciting incidents were exposed
inthe House. Thiscreated an additional interest for the people and the media. M oreover,
the Indian Parliament had the additional responsibility of handling many regional
languages, reflecting our diversity, which the Parliament of many countries in Asia,
Europe or America do not have to face. The Indian Parliament has done this job
creditably. Incidentally, it should be noted that our Parliament Library is one of the
biggest in Asia. We should further improve the regional languages collection. It goes
without saying that no M P can improve his performance without the hel p of an updated
reference library service.

Sir, sixty years of Indian Parliament have definitely contributed alot to improve
and strengthen our Parliamentary democratic system. Thisiswell reflected through a
large number of innovative practice and procedures followed in our Parliament. A
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welldocumented, big volume of practice and procedure of Parliament by M.N. Kaul
and S.L. Shakdher published for the Lok Sabha Secretariat would testify this. We fully
agree with his observation that the Parliament of India, being the political nerve centre
of our country, playsapivotal rolein keeping our system of governance vibrant.

Sir, in the functioning of our Parliament, it must be admitted that the Opposition
has always played, more so in recent times, a vital role irrespective of who isin the
Ruling or the Opposition side. Of late, asingle-Party majority rule has become almost
athing of the past. Presently, it is an age of coalition which is always not based on
ideological affinity, but rather a proximity of convenience. Many a time, it creates
obstacles in governance. Still, it is accepted as a compulsion of coalition politics.

Sir, the other aspect of the Indian Parliamentary system isthetendency of political
bipolarization, as is commonly practised in the two-Party system of the UK or the
USA. This may not help in changing the basic economic policy of the Government
and, hence, may not be beneficial for the suffering people. On the other hand, conflict
and competitiveness between Right and Left Wing politics may lead to building a
better socio-economic polity. Incidentally, we may recall agreat ideaadvocated by the
most distinguished Speaker of the Indian Parliament, the late Shri GV. Mavalankar. It
will be clear that though questions would be decided by mgjorities, Parliamentary
Government will not be possibleif it isreduced to amere counting of heads or hands.
If we areto go merely by majority, we shall be fostering the seeds of fascism, violence
and revolt. If, on the other hand, we could help to foster aspirit of tolerance, aspirit of
freedom to discuss, and a spirit of understanding, we shall be fostering the spirit of
democracy.

Sir, before | conclude, | would like to make a couple of observations about our
Parliamentary system.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude. You don't
have much time left. You have already taken six minutes.

DR. BARUN MUKHERJEE : Sir, | would take one more minute. Firstly, |
appreciate the great importance of the Parliamentary Standing Committees attached to
the various Ministries.

These Committees have avital role in scrutinizing an incoming Bill and giving
important suggestions. But | feel that these Committees should be made more serious
in functioning with active participation of all Members of Parliament. (Time-bellings)
Secondly, of |late, some sort of gross accusations against the M Ps are often thrown by
a section of people or media. There are charges of corruption, malpractice, use of
money and muscle power in elections. Allegations are also made about the suitability
of status of oneto becomean MP. (Time-bellings) It isalso alleged that Parliament has
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become ahouse of disorder ...(Interruptions)... All thishastarnished theimage of MPs
asawhole. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please take your seat. You
have already taken seven minutes.

DR. BARUN MUKHERJI : It isamatter of concern. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : You have already taken two
minutes extra. ...(Interruptions)... We have to conclude at 4.30. ...(Interruptions)...
That isthe problem. ...(Interruptions)...

DR. BARUN MUKHERJ : All these charges may not be correct in all cases.
But still we cannot ignore them. It is a matter of selfintrospection.
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THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : Shri Sanjiv Kumar; not present.
Shri Rajeev Chandrasekhar.

SHRI RAJEEV CHANDRASEKHAR (KARNATAKA) : Sir, canl tekehisthreeminutes?

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : If you want histime, you should
be ready to give your funds also. Are you ready for that?

SHRI RAJEEV CHANDRASEKHAR : | will stick to five-minute limit.
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SHRI SITARAM YECHURY : Sir, in the morning, you were very strict.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Now, some Members are
absent.

SHRI RAJEEV CHANDRASEKHAR : Sir, many of my colleagues have spoken
today about the history of Parliament, and what they have said reminds us about
idealism, strong sense of duty, service and commitment.
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SHRI RAJEEV CHANDRASEKHAR: Sit, the history of our Parliament, through
the last six decades, reminds us about the idealism, the strong sense of duty, service
and commitment to the idea of India that was the hallmark and signature of our early
Parliamentarians. When our founding fathersreferred to the majesty of the Parliament,
they were, no doubt, referring to the moral authority of Parliament based on thisidealism
and commitment to the country of its MPs.

Sir, it should be our endeavour on this day, and indeed in the coming days, to
introspect on the functioning and efficacy of Parliament as an institution.

Sir, let us start by acknowledging that while our Parliamentary democracy is
vibrant and well, as our free and fair elections bear out, the cynicism about our
Parliament and Parliamentarians is at an all time high. Our usual response to thisis
that it is mediadriven or it is middle-class angst, or we use some other alibi to move
the focus away from the message to the messenger who is delivering this message.
But, Sir, there are reasons for this decline in credibility that go way beyond just
corruption and insensitivity. It is the almost absol ute disappearance of idealism from
our politicsto bereplaced by astrange form of political pragmatism that isinconsi stent
with the thoughts, beliefs and views of our founding fathers.

Sir, we al know that Parliament has two very important functions — first, to
legislate, and secondly, to ensure oversight of the Executive and ensure accountability
and transparency in governance.

L et me quote from aseminal work on Indian Parliament by Pratap Bhanu Mehta
and Devesh Kapur, “The idealized view of Parliament, as a deliberative body, where
all of the considerations relevant to legislation are aired and discussed, and outcomes
reflect the weight of the stronger arguments, is afar cry from reality in any setting.
However, in the Indian case, the problem is more acute and has worsened in recent
years. Parliament, in the public mind, isessentially asitefor adversarial combat rather
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than of deliberative clarity. It is for this reason, that disruptive adjournments have
become main tools of parliamentary opposition rather than reasoned arguments.”

So, this perception of Parliament in the minds of the people needs changing, and
can be changed if we can have afew special sessions of Parliament every year that are
dedicated to deliberations on national priority issues that are bipartisan in nature —
security, poverty, institutional performance — where Parliamentarians are seen to be
earnestly engaged in discussing solutions to some of these common challenges. Such
sessionswill serveto get the attention of the mediaand the people of Indiato focuson
thereal challengesfacing us, and re-assure them that we are sincerely engaged in this
process of finding solutions and a way. | and a few of my colleagues like Naresh
Gujralji have aready written to the Prime Minister and hon. Chairman suggesting this.
I hope some consideration will be given to this.

Similarly, Parliament can do alot more ontheissueof oversight and accountability
of the Executive. L et me quote from the samework again, “1n one sense, theincentives
for monitoring and oversight of the Executive simply do not exist. The effort is high
and the potential pay-off limited. Opposition MPs are likely, therefore, to focus more
of their attention on political scandals such as financial scams and corruption, where
they can attack individuals, rather than try to forceinstitutional and systemic changes.
During the 1999-2004 NDA Government, the then opposition, Congress, used all of its
might to stall proceedings. Post 2004, the BJP in opposition has acted very similarly.
Even with opposition focussed on corruption scams, ailmost all of the Parliamentary
probesinto these scandals have led nowhere. In some cases, it likely reflects collusion
within the political classto avoid institutional changes.”

Sir, | am not necessarily agreeing or disagreeing with what is being said, but we
cannot avoid the fact that thisis the popular perception about Parliament. To address
this, one solution isthat the current form of oversight through Parliament and Standing
Committees should be given more respect and space. Let the Governments of today
and tomorrow not continue this strange tradition of ignoring the Standing Committees
when they chooseto do so. L et Standing Committee reports and deliberations be made
availableto the public aswritten or video transcripts. That will give people confidence
that Parliament isindeed playing arolein keeping Governments honest and accountable.

Sir, in addition, the Parliament should meet more often. Mr. Yechury spoke about
this, and, | am adding to what he said. This current trend of declining days of sittings
needsto be reversed. My erstwhile colleague, Shri MahendraMohan ji even moved a
Private Members' Bill in this connection. He withdrew the Bill reportedly after the
Government gave him an assurance that the number of sittings would be increased. |
look forward to the Government fulfilling its assurance.

Sir, | am concluding in aminute. Lastly, coming to theissue of Parliament House,
Sir, thisbuilding isthe repository of the great history of our democracy and Republic.
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Great men and women have walked here and great thoughts and ideas have been
debated here. But in recent times, instead of representing the majesty of Parliament, it
is beginning to resemble, feel and smell like many other Government offices which
arethere all over Delhi. Theincident of afew days ago, should trigger usinto taking
action to bring back our Parliament Houseto its past glory and dignity fromits current
decaying state. Thousands of young Indiansvisit Parliament House. L et them goinspired
by this building instead of holding their nose and underwhelmed by the papers and
rubbish strewn, and, chaos all over the building. Sir, thisis my request to you and the
hon. Parliamentary Affairs Minister. Let us treat this building as a monument to our
democracy and start a programme of restoring it to its pristine historical stete.

Sir, | conclude by wishing the people of India, people of my State Karnatakaand
my city Bangalore, and, al my colleagues in Parliament the very best on this 60th
anniversary of Parliament, and, to all my seniors my respects, and my most grateful
thanks to the political leaders who have given me an opportunity to be a part of this
House for thelast six years and the coming six years. It ismy privilege to serve and to
be here. Thank you, Jai Hind.
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SHRI A.V. SWAMY (ODISHA) : Mr. Vice-Chairman, Sir, | am thankful to you
for alotting time to me on this unique event, that too for my maiden speech. | should
not forget to thank and express my gratitude to the Chief Minister, Naveen Patnaik,
who made it possible for me to come into this House. That happened rather as an
exception in the entire country. | am asocial worker and he chose me and put me up to
the other political parties since the last el ections that they had in Odishafor the third
candidate got into such a turmoil, horse trading and all that. Therefore, he chose a
novel method of putting up a candidate and then appeal ed to the other political parties
to support someone who has contributed to the State of Odishaasasocial worker or in
any other form. That is how | am here. | not only got the support of al the political
parties, but | was also not required even to pay my security deposit. That also was
collected by the MLASs themselves and they sent me uncontested as an independent
candidate. Therefore, my gratitude is to all the political parties and also to the Chief
Minister who hastaken the lead. And it isamessage that has been sent out to the other
political partiesacrossthe country that whenever you don’t have your own majority to
set up your own candidate, please do seek the assistance of other partiesto set up a
consensus candidaterather thanto goinfor electionson party basiswhich will invariably
lead to horse trading. Everyone of us should get that message.

Sir, | have never indulged in politicsin my life, even though five Chief Ministers
of Odishahappened to be closest to meand | had their blessings. It was never necessary
for me. | was chosen because of the need of circumstances which | have said. It is
because of Naveen Patnaik who wanted to avoid horse trading. Some friends had also
suggested me that why don’t you go for this. You have been working with the tribals
and poor peopleall theseyears, throwing back your degreein engineering, law, foreign
degrees and all that. Now, it is the time that you should serve the political party by
putting up your candidature. | did that and | am here. Sir, | am 82 years old, 22 years
elder than the Parliament which sat 60 years back.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Mr. Swamy, | think you are
under the impression that it is your maiden speech. Since thisis a Special Session,
don’t avail yourself of thisopportunity now. You can avail yourself of that opportunity
some other day. You concludeit in five-six minutes.
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SHRI A.V. SWAMY : Thank you, Sir. | thought that | would explain the
circumstances as to how | got into this.

| want to draw the attention of this House to aburning issue in the country where
the entire parliamentary system and panchayati rgj institution may go under fire. |
come from Koraput, the hot bed of Naval movement. It isatribal district. | was born
and brought up amongst the tribals. I know their psychology and al that. They arethe
peoplewhom | even called ‘the angels', not because | lived and grew with them. Their
simplicity, love for nature, camaraderie and compassion for others were unparalleled.
I worked with them. When Vinobha Bhave came to Koraput in 1955 for Bhoodan-
Gramdan Movement, they were getting frustrated with the State Government and the
Government of Indiafor broken promises given it them under the constitution. When
the 1942 Movement started — there will be adisconnect if | do not explain why | am
talking about Naxalismwhichisavital issue—| wastwelveyearsold. My native place
in Koraput in Nabarangapur, which happened to be the epi centre of freedom movement.
Asal2-year old boy | was used by the freedom fightersto monkey pedal and carry the
secret messages into the villages. Therefore, | was very close to them. When they
were fighting against the British during the Quit India Movement, they were shot and
their properties were confiscated. When the tragedy of Jallianwala Bagh happened,
seven kilometres away from my place at Paparandi, freedom fighters were marching
to hoist the flag on the police stations. They were interrupted. Seventeen people were
shot dead and many others suffered bruises and other injuries. When they came out, |
asked this from one of them. These are the words which everyone should remember.
They alowed me because | was 12 years old.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude.

SHRI A.V. SWAMY : Sir, this is very important. | want to send this message
across because there is the Naxalite movement, that the genesis of which should be
understood fully. And this should be happaning in a place where Vinoba Bhave got
80,000 acres of land as donation...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude. You have
aready taken six minutes. Thisis not your maiden speech.

SHRI A.V. SWAMY : Sir, | am not talking about maiden speech. Today, our
saving the Parliament have become conditional to the anger that is there amongst the
tribalswho have been denied their rights over land and forests. Thisisof utmost pointly
to save our democratic institution.

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : You will get another opportunity
to say these things some other day.

SHRI A.V. SWAMY : Sir, | thought it was my maiden speech. Otherwise, | would
have said it in short. Thank you, Sir.
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MR. CHAIRMAN : Now somebody with a unique experience of Parliamentary
life. Shri Rishang Keishing.

SHRI RISHANG KEISHING (Manipur) : Hon. Chairman and hon. Members of
Parliament, | am extremely happy for this opportunity to speak on this special and
historic occasion when the Parliament is celebrating its 60th Anniversary. Sir, as you
al know, | come from Manipur, a part of North-East. In the pre-Independent period,
our relation with this nation, with this country was very remote. We were ruled by the
British officers. | am very thankful to my socialist leaders, AcharyaNarendra Dev, Jai
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Prakash Narayan and Dr. Lohiawho brought me into the Indian palitics. It was on the
ticket of the Socialist Party that | was elected in 1952 and 1962 to the first and third
Lok Sabhas. When | came to Parliament, | felt like a total stranger. When | entered
into Lok Sabha, | saw a big hall and before me were all the towering leaders and
heroes of the country, whose faces we used to see in newspapers, whose speeches we
used to read in newspapers. We kept them as heroesin our hearts. | was so happy to be
sitting with them; it was a special opportunity. As | looked towards the Treachery
Benches, Pt. Nehruwassitting there, next to him wereAbul Kalam Azad, Babu Jagjivan
Ram and Rajkumari Amrit Kaur and a host of others.

And, on the Oppostion side, — | was on the Opposition side — there were Shri
A.K. Gopalan, Shri Hiren Mukherjee, Dr. Shyama Prasad M ukherjee and many other
leaders, and the speeches in Parliament were very peaceful and constructive. The
speeches made, either by the ruling party or by the opposition, were listened to with
rapt attention, and the interactions were very cordial, very constructive and very
peaceful. Sir, the Question Hour is always very important. In those days, the one, who
gets the main Question, was given two chances, and the rest, whoever caught the eye
of the Chair, could ask supplementaries. In my ten years' period, that is, five yearsin
the First Lok Sabha and five yearsin the Third Lok Sabha, | never saw any occasion
when Membersrushed to thewell of the House, and | never saw an altercation amongst
Membersaswell. Also, what | saw in those dayswas, having cometo Parliament fresh
after the freedom struggle, our leaders, — | would say this, at least, of top leaders; |
can't say of everybody — their minds were full of love and concern for the people of
our country, especialy, of the poorer people of our country. | come from the North-
East. | belonged to the Socialist Party, but | had the greatest love and affection for
Pandit Jawaharlal Nehru and, after him, for Shrimati Indira Gandhi. We worked with
a personal touch, sympathy, understanding and love for the North-Eastern States.
Actually, the integration of the North-Eastern States was made speedier and easier,
and we remember them with all the love and affection. And, thereis a high respect for
our revered leaders, Panditji and Indirgji. Even today, their memory isalwaysreferred
to by the tribal people of our Region.

Sir, inthe Third Second Lok Sabha, — | wasin the Socialist Party at that time—
when Dr. Radhakrishnan was to address the Joint Session of Parliament, my party
decided that if he did not give hisAddressin Hindi, they would shout and obstruct his
Address. | said, “I wouldn’t be a party to it.” Even then they insisted that | should
protest, | said, ‘No’, and | sat in a corner peacefully. And, when Dr. Radhakrishnan
spoke, there was shouting and all that. Anyway, after that, — Sardar Hukam Singh
was the Speaker. He asked meif | would like to make a statement. | told him, “No; |
am leaving the party. Let it be asweet parting not a sad parting. So, | did not make the
statement. Then, Sir, in 1964, when the Chinese Invasion took place, | went to Panditji
and | told him, “ Sir, my region has been invaded by foreign countries. | think itistime
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that we stand together. Would you mind if | join your party?’ He, immediately, called
Dr. Ram Subhag Singh, the then Parliamentary Affairs Minister, and asked him to take
me as an Associated Member and regularize my membership. Thisisall my memories
of that time.

Now, Sir, | would liketo suggest to this House and all the Members of Parliament
that we have to follow the footsteps of our leaders. | think, today, what | feel is, —
excuse me for saying this — that we have wasted very precious time of the House in
matters which are not related to the the business of the House.

| think we haveto gainfully and judicioudly utilisethistime. | feel, in those days
everything was smooth and peaceful, and parliamentary system was grouing well.
That was the best time as far as | remember now as | sit here in Rajya Sabha | feel
happy; this is the House of the Elders. In the year 2002 after and itensures smooth,
constitutive and productive functioning successfully being el ected seven timesin State
Assembly; | lost because of interference from insurgency. | was nominated. | was
elected here in Parliament. | was given the ticket. | thank our Prime Minister and
Sonigji. Now | amin the second term of Rajya SabhaMembership. | requested Madam
and Prime Minister not to give me a ticket or not to re-nominate me. | know my
weakness. My eye-sight and my hearing will becomeweak. So | said, ‘ pleasedon’t re-
nominate me.” But they re-nominated me. | am still here and | thank them for giving
me the opportunity to be present in the Golden Jubilee Celebration, whrtr | was
welcomed by Vajpayesji, and again this time, It is because of the favour, sympathy
and love of our great leaders, to be Member of Parliament from 1950 to this day,. |
thank the whole nation for what our leaders have done for me. Lastly, | would like to
suggest that there are agitationsin many parts of the country, especially in North-East,
and in some tribal areas of the country. It is because of the non-development of the
area. | think thisareahasto receive special attention. Asfar asNorth-East isconcerned,
I am very happy with Dr. Manmohan Singh because liberal financial assistance are
being liberally given. But we have to check that thismoney is properly utilised for the
people. At least, the State Government must betold that thisisthe money coming from
the people of Indiaand it should be properly utilised for the devel opment of the areas.
And this is a strategic area in accessible hilly regions. | would like to request that
Government of India and the nation should pay great attention for the devel opment of
this area and bring it to the level of the developed States. Let us al live together
peacefully as one family and work for theinterest of the country. Let us all remember
that we are Indians; let us not allow anybody to say that ‘| am not an Indian’, and all
that. As a nation, we have to work hard to consolidate and strengthen it. Thank you
very much.



